115 Written Answers

THE MINISTER OF STATE IN
THE MINISTRY OF HEALTH AND
FAMILY PLANNING AND WORKS,
HOUSING AND URBAN DEVELOP-
MENT (SHRI B. S. MURTHY) : (a)
Four.

(b) Two.

(c) The Sreshtha Co-operative House
Building Society is one of those Societies
which either did not accept the offer
of land or failed to deposit the first instal-
ment of premium with the Delhi Ad-
ministration in 1966, On a representa-
tion made by such Societies, it is proposed
to consider their claim for land after the
cases of the Societies, who had already
paid the premium, are finalised, It
is, therefore, not possible to say at this
stage whether land will be allotted to
Sreshtha Co-operative House Building
Society and, if so, where and when.

DEVELOPMENT OF Hauzrant VILLAGE 1IN
Souts DELHI.

95- SHRI E. M. SANGMA : wil
the Minister of HEALTH AND FAMILY
PLANNING AND WORKS, HOUSING
AND URBAN DEVELOPMENT be
pleased to refer to the reply to Unstarred
question No. 1991 given in the Rajya
Sabha on the 24th December, 1968 and
state

(a) whether any progress has since
been made in the preparation of the
development plans for the urbanised vil-
lage Hauzrani; and

(b) if not, what are the reasons therefor?

THE MINISTER OF STATE IN
THE MINISTRY OF HEALTH AND
FAMILY ! PLANNING AND WORKS,
HOUSING AND URBAN - DEVELOP-
MENT (SHRI B. S. MURTHY) : (a)
A draft development plan of the village
has since bcen prepared.

(b) Does not arise.
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+[RaJaSTHAN GOVERNMENT OVERDRAFTS
96. SHRI SUNDAR SINGH BHAN-
DARI:
SHRI  JAGDISH
MATUHR:

Will the PRIME MINISTER be plea-
sed to state

PRASAD

(a) the amount of unauthorised over-
drafts drawn by the Government of Rajas-
than during the years 1968-69 and 1969-70;
and

(b) the dates on which notices were
issued to the State Government under
the rules for the recovery of the said
amount of overdrafts?)]
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+[THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE (SHRI
P. C. SETHI) : (a) Overdrafts fluctuate
from day to day due to various factors.
Rajasthan Government’s overdiaft at the

+] 1 English translation.



